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(b   if so, what are the details thereof; and 

(c)   if  not,   the  reasons   therefor? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRj B. 
SHANKARANAND): (a) and (b) M/s. 
Hindustan Petroleum Corporation Limited 
have submitted a proposal for 1st stage 
clearance to prepare a Detailed Feasibility 
Report for laying a product pipeline from 
their Vizag refinery to Vijayawada converting 

a distance of about 3t5 kilometers. The same 
is being processed. 

(c)   Piles   not  arise. 

 

 

 


